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Training programme on “'Role & Responsibility of Referral Judges as per Section 89 CPC’ for
the Judicial Officers of DHJS & DJS
on 09.10.2015
(Alphabetically)
Sr. Name of Officer Present posting { No | Civil/ Police | Place of Posting
No. District
DHJS
1 | Sh. Ajay Kumar Kuhar Special Judge (NDPS) ' South [ Saket
2 | Sh. Bhupesh Kumar Special Judge (PC Act) (CBI) ! South Saket
3 | Sh. Gautam Manan ASJ 1 North Rohini |
4 | Ms. [lla Rawat POLC East' KKD
5 | Sh. Kanwal Jeet Arora ASJ 3 North-West Rohini
6 | Sh. Lalit Kumar ADJ | South-East Saket
7 | Sh. Lokesh Kr.Sharma ASJ + Spl. Judge (NDPS) 4 South-East Saket
8 |Ms. Mamta Tayal Judge In-Charge, Mediation Centre South-West Dwarka
9 | Sh, Manmohan Sharma Judge In-Charge, Mediation Centre North-West Rohini
10 | Sh. Rajeev Bansal POIT East KKD
11 | Sh. Rajender Kumar Shastri PO MACT 1 North Rohini
12 | Sh. Reetesh Singh ASJ +FTC 2 New Delhi PHC
v{” 13 | Sh. Satinder Kr. Gautam Joint Registrar DHC
14 | Sh. Sunil Kr. Aggarwal ASJ 4 North-West Rohini
\A_15 | Sh. Surinder Kumar Sharma Special Judge (PC Act) (CBI) 9 Central THC
16 | Sh. Vikas Dhull ASJ ] South-West Dwarka
17 | Ms. Vineeta Goyal ADJ 1 New Delhi PHC
18 | Sh. Vinod Yadav ASJ ] North-West Rohini
19 | Sh. Virender Kr, Bansal ASJ (FTC) West THC
DJS
20 | Sh. Abhishek Kumar Relieving Metropolitan Magistrate South-West Dwarka
21 |Ms. Ankita Lal MM (Mabhila Court) ] South Saket
I 22 | Ms. Aparna Swami Addl. Coordinator, Delhi International DHC
] Arbitration Centre
T 23 | Sh. Arul Varma MM 10 Central THC
24 | Sh. Ashish Aggarwal CMM North Rohini
25 | Sh. Harjyot Singh Bhalla Full Time Secretary, DLSA South-West Dwarka
-1 26 | Sh. Joginder Prakash Nahar MM (Beggars Court) Central Kingsway Camp
27 | Ms. Manisha Khurana Kakkar MM 9 South-East Saket
28 | Ms. Meenu Kaushik MM (NI Act) North-West Rohini
29 | Sh. Munish Markan SCJ-cum-RC South-East Saket
30 | Sh. Navjeet Budhiraja MM 4 South Saket
31 |Ms. Neha Gupta MM (Traffic) 2 South-East Saket
32 | Sh. Pawan Singh Rajawat ACJ-cum-CClJ-cum-ARC South Saket
33 | Ms. Preeti Agarwala MM (NI Act) 1 West THC
34 | Sh. Rohit Gulia Civil Judge 5 West THC
35 | Ms. Ruchika Singla MM 4 South-West Dwarka
36 | Sh. Saurabh Partap Singh Laler ACMM East KKD
37 |Ms. Shuchi Laler JSCC-cum-ASCJ-cum-GJ North-East KKD
38 | Sh. Sunil Gupta MM North-East KKD
v 39 | Sh. Vinod Kumar Meena Civil Judge 13 Central THC
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